
2 3 

6. Puddukotad 
7. Coimbatore 
8. MaduraJ 
9. Dbarampurl 

10. Nilliria 
11. TirunaJvaJi 
12. Cbanplpatti 
13. Kanyakumari 
14. Tbanjavur 

20. Tripura J. Aprtala 
2. Dbaramnapr 
3. South Tripura 

21. Uttar Pradesh I. Azamsarb 
2. Banda 
3. Dehradun 
4. Deoria 
S. Jbansi 
6. Mathura 
7. Mirzapur 
8. Prataplarh 
9. Pithoragarh 

10. Rai Bareilly 
II. Gorakhpur 
12. Rampur 
J 3. Faizabad 
14. Aliaarh 
IS. Almora 
16. Bijoor 
17. Meerut 
18. Sitapur 
19. Varanui 
20. Allahabad 
21. Fatebpur 
2Z. Ghazipur 
23. Pauri Garhwal 
24. Sultanpur 
25. Unnao 
26. Farrukbabad 
27. Badaun 
28. Lakhimpur·Kberi 
29. Muzaft'arnapr 
30. Nainital 
31. Lalltpur 
32. Hamirpur 
33. Cbamoli 

22. Wett Ben .. ' I. Bafatat 
2. Burd.an 
3. Darjeoliol 
4. MidDapore 

23. AruDacba' 
Pradesh 

3 

s. Munhidabad 
6. DIamond Harbour 
7. Alipurduar 
8. PuruJia 
9. Birbhum 

10. Bankura 
J 1. West Dinajpur 
12. Nadia 
13. Howrah 
14. Maida 

J. Along 
2. Ziro 
3. Tirap 

24. Andaman and I. Port Blair 
Nicobar [slands 2. Nicobar 

25. Chandisarh I. Chandigarb 

26. Delhi J. Alipur 
2. Mehraufi 

(New Delhi) 
3. NangJoi Block 

(New Delhi) 

27. Goa. Daman t. Panaji 
and Diu 2. Daman 

28. Laksbadweep 1. Kavaratti 

29. Mizoram 1. Aizwal 
2. Lunalei 

30. Poodicberry 1. Pondicherry 
2. Karaikal Region 

31. Dadra and I. Location yet to be 
Nasar Haveli decided. 

Regularlutloa of CoIoDIes 08 NaJafprla 
Road,· DeIIII 

3709. SHRI HIRALAL R. PARMAR: 
Will the Minister or WORKS AND HOUS-
ING be pleuod to state : 

<a) the names of colonies on Najaf.arh 
Road which have since been approved/ 
aquJarilod by Mun.icipal Corporation Delhll 
DD~; 



(b) the names or unauthorised colonies 
00 Najarprh Road which are beiDa consi· 
dered for reguJarisalion by MCD/DDA; 
and 

(c) the steps taken or proposed to be 
taken to provide amenities like drinkiDI 
water. light, pucca roads etc. in tbo reaula .. 
rised colonies on Najar.arh road beyond 
Til41k Nagar ? 

THE DEPUTY MINISTER IN THB 
DEPARTMENT OF SPORTS, IN THB 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SURI 
MALLIKARJUN) : (a) Names or tbe 
coloni~5 approved by Mel) and DDA 00 
Najargarb Road arc given io tbe attllched 
statement. 

• f 

(b) ReguJarisation plan of only ODO more 
colony, namely. Om Vihar is under consi-
deration of the Men. There are no other 
unauthorised colonies under the jurisdiction 
of DDA on Najafgarh Road. 

(c) The Men has reported 'hat it is already 
carrying out works like constructions or 
pucea roads, brick pavement in lanes, cons-
truction of drains in these colonies aDd tbat 
cstim~tes for most of the works io lbae 
colonies have been sanctioned and teoden 
caned. A number of works bave been takCD 
in band and for the remaininl works. the 
cstimates are beinl prepared. 

Instructions have also beeD issued to DDA 
and MCD ,hat basic ame:1itics may be pro-
vided in all the regulariscd unauthorised 
colonies on payment of development cbaraes 
by tbe beneficiaries and fulfilment of other 
conditions prescribed by the concerned local 
authorities. 

Stateme.t 

Namll oflhe coloniel app,oprd by 
MCD on Nlljil/,a,h Road 

t. Meenabbi Garden. 

2. Uprsaio MartI' and Bindu Market. 

3. Sudenhao Park. 

4. Sudenban Park (Bata.) 

5. RamOarh 

6. Ratan Park. 

7. Oaneab Napr. 

8. Ganesh Napr (Extn.) 

9." Mlhavir Napr Extn. (Deleted). 

10. Krishna Park. 

J I. Krishna Puri. 

12. Ganesb Pur. (B) and Mabavir Napr (8) 

13. Krishna Park 1'.to. 

14. Krishna Park D Block. 

15. Krishna Purl (Deleted). 

16. Mabavir Napr ( Deleted). 

17. Mahavir Napr Ellen. D and K Block. 

J8. L Block. Mabavir Napr EA'n. 

19. Raja Garden. 

:?O. Raja Garden Unauthorised area. 

RIII1II Area : 

21. Dbatam Pura. 

22. Roshan Pura. 

2J. New Rolhan Pura. 

24. La"mf Garden. 

2'. Nay. Bazar. 

26. Uttam Napr. A.B.C. Block. 

27. UHam Napr, A-I. D. E. F. O. ft. L, 
N. P, R. T. 

28. Vttam Napr. (Deleted ArM) 

29. Ram Dan Bocla" Ultam Napt. 

30. Milap Napr. 



32. Prem Napr. 

33. South Exto. and Z Block R.I. and 
S Blobt. 

34. AnaDel Ram Part. 

3', New Uttam Napr 

36. Sheet kam Park\ 

37. Visbwas Park. 

38. Subhasb Park. 

39. Manas Kunj. 

40, Acharya Niketan 

41. Santosb Park. 

42. Prajapati Colony. 

43. Prajapati Block Q Vikas Vihar . . 

44. M Block Uttam Naaar. 

45. A·2 Block Uuam Nalar. 

46. Uuam Nagar East. 

47. G·l Block Uuam Napr. 

48. Sanjay Enclave. 

49. 0 Block Uuam Napr. 

so. Raja Puri. 

51. J JK Block :lJttam NaSir. 

52. Dayal Sar, 

53. Old R Bloe" Uttam Napf. 

54. Mukhsudba Bad. 

5', Hira Park. 

S6. Gopa) Park. 

57. Rama Park. 

58. Mohan GardeD. 

59. Kiran Garden. 

60. Gulab Balb-

Wiltkll ~ri , 

Co .... Approqd ., DDA 011 
NaJ.r ... Road. ' 

61. Mahavir Napr Extn. 

62. Krishna Park Extn. 

Coostrudloa of Quarters for Go,erameat 
Employ .. " v .... t Vilulr. New DelhI 

3710. SHRI · MOHANLAL PATEL: 
Will the Minister of \\'OR KS AND HOUS-
ING be pleased to state : 

(8) tbe number of various types. (A, B. 
C. D and E) of quarters UDder construction 
for Central GovernDlent employees in 
Vasant Vihar. New Delhi; 

(b) whether these quarters are speciaUy 
earmarked for some special pools ; 

Cc) ir so. the names of such pools nnJ 
the expected time of completion of the 
construction; and 

(d) when these are likely to be allotted 
to the Cenlra) Government employees? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS· 
ING (SHRI MOHAMMED USMAN 
ARJF): (a) The numbel of various types 
of quart<ers under construction in Vasant 
Vihar is as follows : 

Type 

A 

B 

C 

Number of 
Quarters 

105 

'300 

795 

(b) and (c). Yes. The quarters beloD, 
to General Poal. Rajya Sabba/Lok Sabha 
Pool and Central Bureau of lovestiaation. 
The expt.Cted date of completion for General 
Pool aDd LokJR~jya Sabha Pool is 31.12 84. 
wbereas. for Ceotral Burfau of Iovestiaation 
quanen it is 31.12.8S. 

(d) . The allotment of tbe quanen will . be 
III_ jOllDOdkcely 00 their colD¥JetioD. 




